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(e) and (d). “Baynanamas” are
not required to be submitted to tha
Government but to the District offi-
cers. The proposal for grant of loan
was received by the State Government
from the District Officer in Augést,
1056. As the loan required by each
family was in excess of the prescrib-
od ceiling, further enquiries with
regard to the quality of the land, the
prevailing market price, etc. were
necessary in order to decide whether
a relaxation of the ceiling should be
allotted. These enquiries took some
time and the final recommendations
were received by the State Govern.

ment from the District Officer only in -

July, 1987. Sanction was accorded in
August, 1957.

Sium Clearanoce

1652. Dr. Ram Snbhay Singh: Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) the number of slum clearance
schemes sanctioned by Government
for each State;

(b) the estimated amount needed
for the execution of those schemes;
and

(c) the number of these schemes in
each State which are under implemen-
tation?

The Deputy Minister of Works,
Housing and Supply (Shri Anll K,
Chanda): (8) to (c). A statement giv-
ing the required information is placed
on the Table of the Lok Sabha. [See
Appendix IV, annexure No. 32].
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Cooperative Housing

1654. Shrl Tangamanl: Wil the
Minister of Works, Housing and Sup-
ply be pleased to state the steps Gov-~
ernment propose to take for encourag-
g cooperative housing?

The Deputy Minister of Works,
Housing and Supply (S8hri Anil K
Chanda): The actual formation and
development of cooperatives is the
concern ©f the State Government.
The Government of India Subsidised
Indusutrial Housing and the Low In-
come Group Housing Schemes, how-
ever, already provide for adequate
financial assistance on convenient and
attractive terms to cooperative hous-
ing societies. With a view to inducig
more cooperative societies of indus-
trial workers to build Bouses them-
selves the Housing Ministers’ COhfEr-
ence held recently at Mysore has glso-
made certain recommendations which
are under consideration. Copies of
the recommendations are available in
the Parliament Library.

Licensing of Looms and Spindies

1655, Sardar Ighal Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of looms and spin-.
dles licensed in Punjab and Delhi dur.
ing the years 1954-55, 1985-58, 1936-
57, and 1857-58 so0 far;





